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 Seventeenth  Loksabha

 an>

 Title:  Suspension  of  Shri  Manickam  Tagore  B.,  Shri  T.N.  Prathapan,  Ms.

 S.  Jothi  Mani  and  Ms.  Ramya  Haridas,  Members  From  The  Service  Of

 The  House  Under  Rule  374(2)  (Motion  adopted).

 माननीय  सभापति  :  मैं  नियम  374  के  अंतर्गत  हठपूर्वक  और  जानबूझकर  लगातार  सभा

 के  कार्य  में  बाधा  डालकर  अध्यक्ष  पीठ  के  प्राधिकार  की  उपेक्षा  करने  और  सभा  के

 नियमों  का  दुरुपयोग  करने  के  लिए  आप  सभी  का  नाम  लेता  हूं  -

 1.  श्री  बी. मणिकम टैगोर

 2.  ...  श्री टी.  एन.  प्रशासन

 3.  ..  सुश्री एस.  जोति मणि

 4.  कुमारी  राम्या  हरिदास

 (व्यवधान)

 15.49  hrs

 MOTION  RE:  SUSPENSION  OF  MEMBERS

 THE  MINISTER  OF  PARLIAMENTARY  AFFAIRS,  MINISTER  OF  COAL  AND  MINISTER  OF  MINES

 (SHRI  PRALHAD  JOSHD:  Sir,  1  beg  to  move:

 “That  this  House,  having  taken  a  serious  note  of  the  misconduct  of

 Shri  B.  Manickam  Tagore,  Shri  1.  N.  Prathapan,  Sushri  ७.  Jothimani

 and  Kumari  Ramya  Haridas  and  in  utter  disregard  to  the  House  and

 the  authority  of  the  Chair,  and  having  been  named  by  the  Chair,

 resolve  that  the  above-mentioned  Members  be  suspended  from  the

 service  of  the  House  for  the  remainder  of  the  Session  under  Rule  374

 (2).”  .  ..  Unterruptions)

 माननीय  सभापति
 :

 माननीय  मंत्री  जी  ने  सदस्यों  के  निलंबन  हेतु  जो  प्रस्ताव  पेश  किया  है,  अब

 मैं  इस  प्रस्ताव  को  सभा  के  समक्ष  मतदान  के  लिए  रखता  हूं।

 (व्यवधान)
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 HON.  CHAIRPERSON:  The  question  is:

 “That  this  House,  having  taken  a  serious  note  of  the  misconduct  of

 Shri  B.  Manickam  Tagore,  Shri  न  N.  Prathapan,  Sushri  S.  Jothimani

 and  Kumari  Ramya  Haridas  and  in  utter  disregard  to  the  House  and

 the  authority  of  the  Chair,  and  having  been  named  by  the  Chair,

 resolve  that  the  above-mentioned  Members  be  suspended  from  the

 service  of  the  House  for  the  remainder  of  the  Session  under  Rule  374

 (2).”

 The  motion  was  adopted.

 ...  Interruptions)

 माननीय  सभापति  :  माननीय  सदस्यों  को  तदनुसार  सत्र  की  शेष  अवधि  के  लिए  सभा

 की  सेवा  से  निलंबित  किया  जाता  है।  वे  कृपया  सभा  के  परिसर  से  तत्काल  बाहर  चले

 जाए। |

 ...  (व्यवधान)

 माननीय  सभापति  :  सभा  की  कार्यवाही  मंगलवार,  26  जुलाई,  2022  को  प्रात:  ग्यारह

 बजे  तक  के  लिए  स्थगित  की  जाती  है।

 15.51  hrs

 The  Lok  Sabha  then  adjourned  till  Eleven  of  the  Clock  on

 Tuesday,  July  26,  2022.0  /  Sravana  04,  1944  (Saka)

 INTERNET

 The  Original  Version  of  Lok  Sabha  proceedings  is  available  on  Parliament  of

 India  Website  and  Lok  Sabha  Website  at  the  following  addresses:

 http://www.  parliamentofindia.nic.in

 http://www.  loksabha.nic.in

 LIVE  TELECAST  OF  PROCEEDINGS  OF  LOK  SABHA

 Lok  Sabha  proceedings  are  being  telecast  live  on  Sansad  T.V.  Channel.  Live

 telecast  begins  at  11  A.M.  everyday  the  Lok  Sabha  sits,  till  the  adjournment  of  the
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 House.

 Published  under  Rules  379  and  382  of  the  Rules  of  Procedure  and  Conduct  of  Business

 in  Lok  Sabha  (Sixteenth  Edition)

 *  The  sign  +  marked  above  the  name  of  a  Member  indicates  that  the  Question  was  actually  asked  on  the  floor  of  the
 House  by  that  Member.

 के  Available  in  Master  copy  of  Debate,  placed  in  Library.

 *  Treated  as  laid  on  the  Table.
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